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2270 megawalts. And by the year 
2000; 10,000 megawatts would be 
gen rated by thoa atomic stations. 

The hon. Member, Shri Shastri, is 
always worried about labour and he 
asked me a similar question in 1980 
during half-an-hour discussion raiS'Cd 
at the request of Shri Jain and I 
would reply as I did in 1980. Ii the 
labour w re not happy. they would 
have been on strike, as they were 
during 1977-78. After 1980 fortunate-
ly, the labour relations not had any 
excoellent and we hnvc no'; had any 
labour problem of the degree that 
We faced during 1977-78. r am sure, 
th'2 hon. Member is aware of that. 
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MR. CHAIRMAN (5HRI CHIN-
TAMANI PANIGRAHI): No, Mr. 
Goyal. Kindly don't reply to Mr. 
Goyal's question. 

SHRI C. P. N. SINGH: I think 
there is a misconception. The a.tomic 

generation part of the reactor and 
the turbine, are '\two different stages 
of power generation. As I stated ear-
lier this is a prototype. It was used 
as pilot project and not commercial, 
known as the Douglas point reactor 
in Canada. It was at a stage when 
they were also new in the field of 
atomic power generation. Today those 
developed reactors are known as 
Picketing Reactors, which are of 500 
Megawatl generation c8!pacity. We 
similarly are doing the same with 
OUr futUre plants at Madras O.r Narora. 
Tha: is not really correct to say that 
ttis particular plant was outmoded or 
that it Was not in keeping with speci-
flcatons that had been agreed upon 
in the agreement. 

ARREST OF MEMBER 

MR. CHAIRMAN: I have to inform 
the House that the following com-
municatilOnj dated 5th March, 1982, 
addressed to the Speaker, Lok Sabha, 
has been rec ivcd from the Deputy 
Commissioner of Police. New Delhi 
district, New Delhi today: 

"I hnve the honour to inform 
you that Shri Sushil Bhattacharya, 
Member o.f Lok Sabha, aJongwith 
hi other par~y workers volunta-
rily violCll~ed prohillirtJory orders 
promulgated und'.:!r Section 144 Cr. 
p.e , , On Dr. Rajender Prashad 
RO:ld and Jana Path crossing to-
wards Shastri Bhavan at about 3.30 
p .m. on ' 5-3-1982. He along wi.th 
others, has been arrested in case 
FIR No. 109, dated 5-3-1982 under 
SectiOn 1,38 1. P. C. Police Station 
Parliament Street New Delhi. He is 
being produced before the Metropoli-
tan Magistrate." 

19.02 hrs. 

The Lok Sabha then adjourned tilt 
Eleven of the Clock on Monday, 
Ma7'ch 8, 1981/Phalgun.a 17, 1903 
(Saka) . 


